BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 626 OF 2025

IN THE MATTER OF:

Council of Engineers&Ors. .. PETITIONER
VERSUS

State of Punjab&oOrs. . RESPONDENT

AMEDNED MEMO OF PARTIES (As per order dated 21.07.2026)

Council of Engineers& Ors. . PETITIONER

VERSUS
1. State of Punjab
Through the Chief Secretary,
Punjab Civil Secretariat,
Sector-1, Chandigarh
Email: cs@punjab.gov.in Respondent No. 1

2. The Principal Secretary
The Department of Housing and Urban Development, Punjab
Room No. 201, PUDA Bhawan, Sector 62,
S.AS. Nagar, Mohali, Punjab
Email: shud@punjab.gov.in Respondent No. 2

3. The Principal Chief Conservator of Forests (PCCF) & HoFF
Department of Forests & Wildlife
Forest Complex, Sector 68,
S.A.S. Nagar, Mohali, Punjab
Email: forestcomplex@gmail.com . Respondent No. 3

4. The Secretary
Ministry of Environment, Forest and Climate Change
Government of India,
Indira Paryavaran Bhawan, Jorbagh Road,
New Delhi-110003
Email: secy-moef@nicin Respondent No. 4

5. The Regional Head,
Ministry of Environment, Forest and Climate Change
Bys No. 24 & 25, Sector 31-A,
Dakshin Marg, Chandigarh-160030
Email: ronz.chd-mef@nicin . Respondent No. 5

6. Navneet Randhawa aged 65 Years
W/o Sh. Dalbir Singh Randhawa,
R/o H. No. 2185, Sector 61,
Mohali, Punjab Respondent No. 6

7. Inder deep Singh Dhillon aged 58 years
S/o Sh. Baldev Singh,
R/o H. No: 168, Sector 8, Chandigath Respondent No. 7

8. Ravinder Singh aged 46 years
S/o Sh. Karnail Singh,
R/0 H. No. 27 Village Soonk, Tehsil: Kharar
District Mohali, Punjab Respondent No. 8

9. Amandeep Kaur aged 55 years
W/o Sh. Rajinder Singh,
R/o H. No. 105, Sector 8-A, Chandigarh Respondent No. 9

10. Pradeep Bansal aged 62 Years
S/o0 Sh. Phool Chand,
H. No: 3153, Sector 21-D, Chandigagrh . Respondent No. 10



